Company : CourtKutchehry

COou *jmkut(:hehry Website www.courtkutchehry.com

Printed For
Date :17/09/2026

(2021) 11 CAT CK 0026
In the Central Administrative Tribunal
Case No : Original Application No. 332, 00176 Of 2021

Akhilesh Kapoor APPELLANT
Vs
Union Of India & Others RESPONDENT

Date of Decision : 15-11-2021

Acts Referred:

Citation : (2021) 11 CAT CK 0026

Hon'ble Judges : Devendra Chaudhry, Member (A)
Bench : Single Bench

Advocate : Dharmendra Awasthi, Sandhya Dubey

Final Decision : Disposed Of

Judgement

Devendra Chaudhry, Member (A)
1. Heard learned counsel for the applicant as well as counsel for the respondents.

2. At the outset, learned counsel for the applicant submits that the succession
certificate issued by the competent Court of law has been submitted to the
respondents with request to release his share from the settlement dues of his
late father but till date respondents have not taken any action and the
representation of the applicant is still pending for consideration.

3. Learned counsel for the applicant further states that ends of justice would be
served if a direction is given by this Tribunal to the respondents/competent
authority to consider and dispose of the pending representation of the applicant
dated 10.04.2021 (Annexure A-4) within a stipulated period of time. Learned
counsel for the respondents has no objection to the same.

4. In view of the above submissions, respondents /Competent authority is
directed to consider and decide the representation of the applicant dated
10.04.2021 (Annexure A-4) by passing a reasoned and speaking order within a
period of six weeks from the date of receipt of certified copy of this order, under
intimation to the applicant. It is made clear that ho comments have been made
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on the merits of the case.
5. The OA is disposed of accordingly.

6. No costs.
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